
SCHEDULE II
[FORM B]

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board ofIndia (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF FUSIBLE METALS PRIVATE LIMITED

St. No. - PARTICULARS DETAILS
1 Name of corporate debtor Fusible Metals Private Limited
2 Date of incorporation of corporate debtor 30/0112015
3 Authority under which corporate debtor is incorporated Registrar of Companies, Delhi

!registered Ministry of COl}1_orateAffairs
4 Corporate Identity No. I Limited Liability Identification U51909DL20 15PTC276166

No.of corporate debtor
5 Address of the registered office and principal office Registered Office:H. No. 222E, First Floor,

(if any) ofcorporate debtor Opposite Barat Ghar, Main Market, Badarpur,
New Delhi -110044

6 Date of closure of Insolvency Resolution Process 04.06.2021 [Till the time order of Liquidation
passed by the Hon'ble NCLTl

7 Liquidation commencement date of corporate debtor 04.06.2021
8 Name and registration number of the insolvency Name:Sudhanshu Gupta

professionalacting as liquidator Registration Number:
IBBI/IPA-002/IP-N00216/2017-18/10668

9 Address and e-mail of the liquidator, as registered with Address:311, Agarwal Chamber-2 , Plot No.
theBoard 30,31 Veer Savarkar Block, opp. Metro Pillar No-

58, Shakarpur, East, New Delhi, Delhi-l10092
Email Id: sg 1973@rediffmail.com

10 Address and e-mail to be used for correspondence with Address for Correspondence:
the liquidator 311, Agarwal Chamber -II, Plot No. 30-3 I, Veer

Savarkar Block, Opp. Metro Pillar No. 58,
Shakarpur, Delhi-l l0092 (India)
Email Id for Correspondence:
liquidator.fusible@,gmail.com

II Last date for submission of claims 04.07.2021

Notice is hereby given that the National Company Law Tribunal Bench VI has ordered the commencement of liquidation
of the FUSIBLE METALS PRIVATE LIMITED on 04,hDay of June, 2021.

The stakeholders of FUSIBLE METALS PRIVATE LIMITED are hereby called upon to submit their claims with proof on
or before 04'hDay of July, 2021, to the liquidator at the address mentioned against item No.1 O. •

Date: e- June 2021
Place: Delhi

Sudhanshu Gupta
Liquidator

In the matter of Fusible Metals Private Limited
Regn. No. -IBBI/IPA-002/IP-N00216/2017-181l 0668

311, Agarwal Chamber -II, Plot No. 30-31, Veer Savarkar Block,
Opp. Metro Pillar No. 58,Shakarpur, Delhi-I l0092 (India)

E-Mail: sg_1973@rediffmail.com
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